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REPORT OF THE BUSINESS ADVISORY COMMITIEE
. (10TH REPCRT)

PRESENTED ON 19¢h Mareh, 1996,

Constitution of the Committee

’ i Shri Charti Lal Goel Chairman
ke Shri Rajendra Gupta Member
3. Shri Alok Kumar Menber
4, Shri Ram Bhaj Member
B Kum. Purnima Sethi Member
0. Shri Parvez Hashmi Member

Zi Shri Mahinder Singh Saathi Menber

Secretariat

15 Shri P.N. Gupta Secretary

i Shri S.K. Sharma : Joint Secretary
35 Shri P.C. Agarwal Deputy Secretary
4, Shri S.K. Srivastav : Comittee Officer

The Business Advisory Camittee met in the Chamber of Hon'ble

Speaker.

The Committee was informed that the IXth (III Budget) Session of _the
Delhi Legislative Assembly will commence on 18th March, 1996 with the Lt.

Covernor'!s Address.

The Committee decided to allot 4 days for discussion

Governor's Address.

The Committee was informed that the Finance Minister would present

Vote on Account and consequent two Bills namely Appropriation Bill No.l,
Delhi, 1996 and Appropriation of Vote on Account Bill, 1996 in the House.

For the introduction and passing of these two bills the Cammittee allotted

the time as under:- : _
i) Appropriation No. Bill, Delhi, 1996
ii) Appropriation of Vote on Account bill, 1996

The Minister of Parliamentary Affairs informed the Committee that

2 the following bills already introduced shall be taken up for consideration:-

§ = Report of Select Coamitttee on the Delhi Prchibition
Smoking and Non-Smokers' Health Protection Bill, 1995.
s Provincial Small Causes Courts Delhi (Amendment) Bill,

(Bill No. 11/95).
3. Delhi Official Language Bill, 1995 (Bill No. 12/95).

m




AT :.s session;—

“helfi Loﬁayukta and Up-Lokayukta Act,

1995 (Amendment) Bill, 1996.

Punjab Courts Delhi (Amendment) Bill, 1996.
Delhi Manicipal Corporation (Amendment) Bill, 1996 Disqualification

of Councillor on account of having more than two children.

Prevention of Disqualifiecation Bill,

1995.

- The Committee recommended that two hours may be allocated for the

above bills,

ALLOCATION OF TIME
For the consideration and passsing of the Bills the Committee

allotted time as shown against each below:-

1.

T

Sk.

1.

No.

Report of Select Committee on the Delhi 15 minutes
Prohibition of Smoking and Non-Smokers'
Health Protection Bill, 1995.

Provisioncial Small Causes Courts Delhi 15 minutes

{ Amendment )

Bill, 1995,

Delhi Lokayukta & Up-Lokayukta

10 minutes

(Amendment) Bill, 1996.
Punjab Courts Delhi (Amendment) Bill, 1996. 10 minutes
Delhi Municipal Corporation (Amendment) 30 minutes

Bill, 1996 - Disqualification of a
Counclllor on account of having more than

two children.

Prevention of Disqualification Bill, 1996. 15 minutes

Delhi Official Language Bill, 1995.

30 minutes

SHORT DURATION DISCUSSION

of Menmber

Shri
Shri
Shri
Shri
Shri

Shri

Kum,

Ram Bha j

Nand Kishore Garg
Hari Krishan
Swarup Chand Rajan
Puran Chand Yogi

Jag Parvesh Chandra

Purnima Sethi

Text of Notice

Discussion on the functioning
of D.D.A.

To discuss the rising quantum

of air-pollution in Delhi.

Regarding affairs of different
children homes, old age hores,

rsmnd homes, leprosy hares,
etc.
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The Committee authorised Kum. Purnima Sethi and in her absence Shri

Parvez Hashmi to present the report in the House.

CHARTI GOEL,
CHAIRMAN,
BUSINESS ADVISCRY COMMITIEE.




